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wherein a Iiving convmt has -
about various practices that are pre-

sently going on in the Tihar Jail, New

Delhi; and

(b) whether Government have prob-
ed into all the cases mentioned therein
and taken action against the erring
officials?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
and (b). The attention of Government
has been Jjrawn o the article entitled
“Inside Jail” publised in the ‘Hindu-
stan Times’ dated 31st August, 1980.
The Supreme Court have ordered an
enquiry by the Distt, & Sessions Judge,
Delhi into the allegations of corruption
and other vices made by a lifer con-
vict 1odged in the Central Jail, Tihar.
The Distt. & Sesslons Judge has fur-
thher heen directed by the Supreme
Court to enquire into {he conditions
of tension vice and violence and pri-
soners grievanceg with a view to sug-
gest remedial actlon. The enquiry is
still in progress. Further action in the
matter will be taken in the light of the
findings of the District and Sessions
Judge Delhi and orders of the Sup-
reme Court in the matter,

The Jai] Reforms Committee ap-
pointed by Government with Justice
A. N. Mulla ag Chairman is also look-
ing into the conditions in Tihar Jail
and the report of the Committee on
Tihay Jail ig expected shortly.

Overhauling of engines of Centurin
Tanks

3191. SHRI HARIKESH BAHADUR:
Will the Minister of DEFENCE be
pleased to state:

(a) is it a fact that seventy engines
of the centurian tanks were over-
hauled in the year 1977 before the
sale;

(by if so, details thereotﬁ

(c) what was the necessity to over-
haul those engines while they were
. going to be sold as scrap, and

stated

“¢d) 8id any m::osal came to modi

| fy centurian tanka in the year 197'??

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
SHIVRAJ V, = PATIL): (a) No, Sir.
Only 18 engines were overhauled dur-'
ing the year 1977,

(b) The engineg were overhauled as
per the details given below,

September 1977 4
October 1977 . . | i
November 1977 5
Dccemaber 1977 4

Total . . M'{E

(c) The life of the Centurian tanks
wag extendeq by one more year from
1977. As a back-up for the tanks still
retained in service these 18 engines
were overhauled.

(d) Yes. Such a proposal was consi-
dered in 1977 but it was not agreed
to on operatxonal and cost considera-
tions,

Recruitment of Police Personnmel in
Delhi

3192. PROF. P, J. KURIEN: Wwill
the Minister of HOME AFFAIRS be
pleased 1o state:

(a) the number of police personal
recruiteq for Delhj Police in the past
6 months; ,

(b) the break.up of residences of
such recruity Parliamentary consti-
tuency.wise; S

(c) the proportion of Scheduled
Castes, Scheduled Tribes and minori.
ties recruited in the above drive; and

(d) whether this recruitment has =

been made to fill up the existing
vacancies or for the purpose; Of
-expanding the force? ‘



(SHRI YOGENDRA MAKWANA):

- . _ist Bmonths, recruit-
ment for Delhi Polive- hag been con-
‘ducted at Delhi, Sirsa (Haryana) and
Lucknow (UP) Centres and 842 can--

didates selected have already been
appomted ' .

(b) The Pa‘rliamentary consti-
tuency-wise break-up is not available.
However, the districtwise break-up ig
indicated in the list attached,

(¢) The figureg are indicated
below: —

1. Scheduleq Caste .. 103

2. Scheduled Tribe - 5

3. Muslim .. 23

4. Christian o 1

(d) The recruitment has been made
to fill the existing vacancies as well
as for new posts recently created.
Formalities for appointment of 437
more candidates selected at Delhi
Centre are being completed.

Statement

Name of D'strict Name of the Recr :itment

___ e
Liack-now Sirsa  Delhi
(U.P.) (Haryana)
1 2 3 4
1. Muerut . 37 13 21
2. Sultanpur , 1 - —
3. Dshra Dun . . — -
4. Allahabad . 4 o -
5. Gagipur 1 - -
6. Aligarh | 17 4 12
7. Asamgarh | 1 - .
8.Amora . 6 - -
9. Dowaria . ‘2_ - -
iq-; ﬂofadabzd ‘ | 1 - -
xi.l Muzaﬁ;arnagar Y 4 15

" 44> Ropar- .

12. Gaziabad 23 6 x5
Buland:hahr 20 4 ag
14. Mathura § , 2 —_ 5
15. Et:h . 1 — : 5
16. Faizabad . , 2 -— -—
17. Pauri Garhwal 3 1 4
18. Etawa a — _—
19. Lucknow 1 - =
29. Gonda 1 - -
21, Agra - 1 -
22. Alwar - 4 9
23. Bbharatpur . 1 - 2
24. Ganga Nagar - I -
25. Delhi . 10 45 109
26. Chhapra 2 - -
27. Chamba (HP) 1 - -
28. Sirsa - 29 -
29. Gorgzon - 11 19
gn. Rohtak 5 49 59
31. Bhiwani - 8 6
32 Mchandraearh - 18 16
33. Ambala - 2 -
34. Hissar - 9 | X
35. Faridabad , 1 5 16
36. Jiud - 1 -
37. Sonepat 5 27 36
38. Faridkot - 18 -
39. Bhatinda , - 14 -
40. Amyritsar - - 6 -
41. Hohlarp r - 6 T
. 42. Patiala - 2 -
43. _kapurthal‘a' S - S -
1




g6 Lodbama . = 2 -
47 Ferozepur , - ! -

48 3hind ; - -
40. Mainpuri - - 1
50, Jaipur L - - 1
1. Jhunjhuny , - - .7
52. Seckar — »- 1
53. Saran (Bihar) - - 1
54. Kamzl - - 1
55. Kurukshetra — —_ ‘1

bbb pemeb— m—pepm

166 300 388*

*Qut of the 825 selected at Delhi
Centre, 388 have been apponted so
far,

. Totalselected candidates at Lucknow 166

Total selected candidates at Sirsa 300
Total s=lected candidates at Delhi 825
b

Total . . . 1291

LT R

Nore:—Out of 166 candidateg selected
at Lucknow Centre, 164 have
been appointed, out of 300
candidates selected at Sirsa
290 have been appointed and
out of 825 candidates selecteq
at Delhi Centre, 388 candi-
dates have been appointed so
far.

Central Land Commission

8198, SHRI B. V. DESAL: will
the Minister of SCIENCE AND
TECHNOLOGY be pleased’ to state

(a) whether the setting up of a
‘Centra} Land ‘Commission gt the ear.
liest in order to Plan the preventmn
9% further damage to land &nd jm-
_Provement in their use has.been urged
by the scientists and. a Member of ﬂle

hnmns cpm:mssiom e

""‘@AKA} Writm Am:m Teg

(b, it 50, whet}m Gﬂvvm!mnt are

cons;deting the pmmsai. R
(o) 1f s0, when the same xs like‘ly

ftos set up; and -

(d) it not thg mam rea.sons

‘ therefor?

THE MINIS’I'ER OF STATE IN
THE DEPARTMENT OF SCIEN(
AND TECHNOLOGY AND ELFC
TRONICS (SHRI C. P. N. SINGH):
(a) to (d), The setting up of g Cén-
tral Land Commission to deal with
aspects of policy planning, coordmnt-
ing and monitoring in nrespect of
issueg concerning the health ang scien-
tific management of land reseurces
was one of the recommendations of a -
high-powered Committee to recom- .
mend Legislature Measures and Ad-
ministrative Machinery for Environ.
mental Protection. The Committee
which was constituted in February
1980 at the instance of the Prime
Minister wag headed by the Deputy
Chairman of the Planning Commls-
sion and had on it several scientists.
The central recommendation of the
Committee which submitted ity report
to the Prime Minister on 15 Septem-
ber, 1980 related to the urgent need
for setting up an independent Depart-
ment of the Environment (DOE) at
the Centre. The Government has
accepted this recommendation and
the Department was set up as of 1st
November, 1980 through a Presidential
Notification No. Doc 1016/80. The re-
maining recommendationg of the High
Powered Committee including the
setting up of a Centra] Land Com-
mission have been remitted to the
newly created Department of En-
vironment, for being put up to
Government in appropriate form for
necessary approval and 1mplementa—

tion.

Recruitment in C.B.P.' o

3194. SHRI V. §. VIJAYA RAGHA-

VAN: Will the Minister of HOME

) AF’FAIRS be pleased to gtate

(a) the State-wise repmentaﬁon o

” in the C RP.,





